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PAPERS LAID ON THE TABLE

NOTIFICATIONS UNDER EXPORT (QUALITY
CONTROL AND INSPECTION) ACT

The Deputy Minister in the Minis-
iry of Commerce (Shri Shafi Qureshi):
n behalf of Shri Manubhai Shah, I
lieg to lay on the Table a copy each
of the following Notifications under
sub-section (3) of section 17 of the
Ixport (Quality Control and Inspec-
fion) Act, 1963:—

(i) The Export of Gum Karaya
(Inspection) Rules, 1965 pub-
lished in Notification No. SO.
358 in Gazette of India dated
the 28th January, 1966;

(ii) The Export of Pesticides (Ins-
pection) Rules, 1865 published
in Notification No. SO. 431 in
Gaczette of India dated the 7th
February, 1966;

(iii) The Export of Organic Chemi.
cals (Inspection) Rules, 1968
published in Notification No.

PHALGUNA 27, 1887 (SAKA)

P.AC. Report (-6
SO. 481 in Gazette of India
the 9th February, 1966:

The Export of Paints and Al-

lied Products (Inspection)

Rules, 1966 published in Noti-

fication No, SO. 484 in Gazette

of India dated the 9th Febru-

ary, 1966;

The Export of Rubber Houses

(Inspection) Rules, 1966 pub-

lished in Notification No. SO.

497 in Gazette of fIndia dated

the 14th February, 1966.

[Placed in Library. See No. LT-5804/

66].

HALF-YEARLY REPORT ON ACTIVITIES OF
Comr Boarp CENTRAL Smk Boarp
(SecoND AMENDMENT) RuLrEs
Shri Shafi Qureshi: I beg to lay on

the Table a copy ecach of the follow-

ing papers:—

(1) Half-yearly report on the
activities of the Coir Bomrd
and the working of the Coir
Industry Act, 1853 for the pe-
riod from the Ist April, 1865
to 30th September, 1965, un-
der sub-section (1) of sectiom
19 of the Coir Industry Act.

, 1883;
[Placed in Library. See No. LT-5803/
66].

(iv)

-

(v

(2) The Centra] Silk Board (Se-

cond Amendment) Rules,
1966, published in Notification
No. GSR. 285 in Gazette of
India dated the 26th February,
1966 under sub-section (3) of
section 13 of the Central Silk
Board Act, 1948.

[Placed in Library. See No. LT-5808/

66].

12.19 hrs.

PUBLIC ACCOUNTS COMMITTEE

FoRTY-FIFTH REPORT

Shri Morarka (Jhunjhunu): I beg to
present the Forty-fifth Report of the
Public Accounts Committee on Exces-
ses over Voted Grants and Charged
Appropriations disclosed in the Ap-
propriation Accounts (Clyil), 1963-64.





